
THE GAUHATI HIGH COURT AT GUWA HATI
(HIGHCoURToFASSAM,NAGALAND,Iv,TIZORAMANDARUNACHALPRADESH)

NO. HC. Wr-129/2006 l3t73lA

From Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To,
Shri Narm Uddin Ahmed,

District & Sessions J udge,

Baksa.
Dated Guwahati, the 2

r\
( ril,Ap 2023

Sub:-

Ref:-

Station leave Permission.

Your letter No. Dl/ BAK/2023/ 1893 dated 1O.04.2023 '

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyou

have been granted station leave permission, with the official vehicle' at own

cost, from the evening of L2.O4.2O23 till the morning of 18'04'2023'

FUrther,thenextSeniormostJUdicialofficeratthestationwouldremainincharqeof

your Court and office in your absence.

Yours faithfullY,

cL/-
lT. ISTR VI LANC

Memo NO, HC. Yll-129 I 2006 I 3t7 4 I A dared

Copy to:

The Project Manager, Gauhati Hiqh Court

(L-o 1' 2a) )
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